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ABSTRACT

District ond Sessions Judges - Tronsfers ond Postings of District ond

Sessions Jud es-ORDERS - ISSUED.

ROC.NO ?o2/20t9-B.sPL.

NOTIFICATION NO. 1 gO-B.SPL. DATED:20.03.2019.
READ:

1. 6.0.Ms.No.74 Home (Courts-A) Ceportment dored 10.06.?016.
2. 6.O.Ms.No.?7 Home (Courts-A) deportment doted O1.O3.Zafi.

The High Court possed the followinq Tronsfer ond Posting of
District ond Sessions Judge:

Sri 6.Vollobho Noidu, XI Addl. District ond Sessions Judge,
Gudiwodo, Krishno District is tronsferred and oosted os Speciol Judge for
triol of disposol of Commerciol Disputes, Visokhopotnom (New Court).

i) Sri G.Vollobho Noidu, will immediolaly hunCover charge of his post to the
Speciol Judge for triol of cose unda.r.5CS ond 5rs (POA) Act-cum-X Addl

District ond Sessions Judge, /vlcrchrlrr:1r,,:m, ond proceed to his new

stotion ond sholl toke charge of his post in consultation with fhe Prl.

District ond Sessions Judge, Visokhopatnorr

ii) The Speciol Judgefor triol of cose urrJe:r -( 
jS ond STs (POA) Act-cum-X

Addl. District ond Sessions Judga, Mo,:hilipotnom, will be in full odditionol
charge of the post of XI Addl. District o.rd Sessions Judge, 6udiwodo.
until further orders.

NOTE: The Order ploced in - nC_.._:1glt-._Cqrrt's - Website
http:/ /hc.ap.nic.in ond tha oolvnlooded ,:opy fronr the web
site is volid for relieving ond joinirrq dut1,.
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To

1. The officers concerned.
2. The Prl. Secretary to Hon'ble thrz, Acting Chief Justice ond Pensonal

Secretories to Hon'ble Judges (for plcrcing before their Lordships
kind perusol).

3. The Registror General ond Other Recislr.ors, High Court of Andhra
Prodesh.
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The Regist,"or (I.T)-c,-rm-Centrol Project Coordinotor, High Court of
Andhro Prodesh. (wifh o reguest to direct the concerned to uplood
the proceedings itlthe l-iigh Court's Website)
The Secre'iary to Government, Low (L.A A J - sC.F), Deportment,
Governmen'i of Arrirro Pr'ooesh, Amorovothi ot Velogopudi, Guntur
District.
The Director, Judicrol lrcoCemy for the Stotes of Telongono ond

Andhro Prodesh, 5er:under ob,:d.
The Member Secretony, Andhro Prodesh Stote Legol Services
Authority, Amorovoi:hi, 6untur District.
The Prl. District ond Sessions Judge, Krishno ot Mochilipotnom.
The Additionol Distrrct ond Sessions trudge, Krishno ot
Mochilipotnom.
The Speciol Judge for triol of disposol of Commerciol Disputes,
Visokhopotnom.
The XI Addl. Dislrict ond Sessions Judge, 6udiwada, Krishno
District.
IhelAddl. District ond Sessions Judge, Mochilipotnom, Krishno

District.
The Disfrict Treosury Officer, Krishno ot Mochilipotnom.
The Sub-Treosuny Off icer, Gudiwodo, Krishno District.
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15. THE SECTION OFFICERS;-
(o) B.Section, (b) D.II Section, (c) Vigilance Cell, (d) E.Section (e)

Work Review Cell, (f) O.P. cell, (g) D.Budget, (h) Enguiry Cell (i)
Computer Section, (J) Speciol Officers Section, High Court of
Andhro Pradesh, Hy,Cerobod.


